IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :18-09-2026

18.09.2026

Date

59666/2026 18.09.2026 222T32026 ANITA SAHOO ?gder btd. 2026-09- ;i;gINAL
59667/2026 |18.09.2026 22253;026 SARAT DASH ?gder btd. 2026-09-
59668/2026|18.09.2026 22?53;026 SARAT DASH 2gder btd. 2026-09-
59669/2026 18.09.2026 Si?§3;026 G.SAHOO ?gder btd. 2026-09= |pp17 4
59670/2026 |18.09.2026 53?53;026 S.B.UDGATA 2gder btd. 2026-09-
59671/2026|18.09.2026 55?535026 SK.ZAFARULLA ?gder btd. 2026-09- |pary g
59672/2026 |18.09.2026 2?2:3;026 P.K.DAS ?gder btd. 2026-09-
59673/2026 18.09.2026 2???3;026 R.B.MISHRA ?gder btd. 2026-09-
59674/2026|18.09.2026 282535026 P.K.JENA ?gder btd. 2026-09-
59675/2026 |18.09.2026 2;253;026 M.NANDI ?gder btd. 2026-09-
59678/2026 |18.09.2026 22253;026 P K MOHANTY ?ider btd. 2026-09= lpppp 4
59683/2026 |18.09.2026 5%52/2026 M.ROUT ?gder btd. 2026-09-
59685/2026 |18.09.2026 §%§;/2026 S.M.DHAL ?gder btd. 2026-09-
59686/2026 |18.09.2026 TSZ§?626 D.SAMAL EEURT NO. ggder btd. 2026-11-




) RPFAM- COURT NO. |[Order Dtd. 2026-11-
59687/202618.09.2026  |7," 50, o |D.SAMAL e o

. TRP (C) - OPPO. PARTY COURT NO. |[Order Dtd. 2026-09-
9688/2026/18.09.2026 180/2026 GYANENDRA 16 14

) BLAPL- COURT NO. |[Order Dtd. 2026-09-
59690/2026 18.09.2026 |, "o MADAN DAS T e

- TRP (C) - COURT NO. |Order Dtd. 2026-11-
59691/2026 (18.09.2026 | 0c ,S0o . |M.NAYAK b o

) RSA- COURT NO. |[Order Dtd. 2026-11- |SECOND
9692/2026 (18.09.2026 [, 0 oo, |S.BISWAL 3 oLn S AEDEAL
- CRLREV- COURT NO. |Order Dtd. 2026-09-
9693/202618.09.2026 | 00" o |S.K.BEHERA 3 oLh e

: CRLMC- COURT NO. |Order Dtd. 9999-12-
59694/2026 18.09.2026 | 7o . |G.R.DHAL Te 31

: CRLMC- COURT NO. |Order Dtd. 2026-09-
59695/2026 (18.09.2026 |70~ o (G.SAHOO s e

: CRLMC- COURT NO. |Order Dtd. 2026-09-
9696/2026 (18.09.2026 |70 0o [R.K.MALLICK Te e

: CRLMC- COURT NO. |Order Dtd. 2026-09- |CRIMINAL
59697/2026 (18.09.2026 | S5 C- . |LAMBODOR ACHARI Jc e M1SC

: RSA- COURT NO. |Order Dtd. 9999-12- |SECOND
9698/2026 (18.09.2026 S/ oo . [K.P.MOHANTY 5 3 P PDEAL
: RSA- COURT NO. |Order Dtd. 2026-11-
59699/2026 (18.09.2026 [,/ o, |P.R.ROUTRAY 3 oLh i

: WP (C) - COURT NO. Order Dtd. 2026-09- |WRIT
59700/2026 (18.09.2026  |1o,11 oo g P- L. MISHRA 3 oLn e ERANCH-8
: TRP (C) - COURT NO. |Order Dtd. 2026-11-
59701/202618.09.2026 |J07 o00  |S.NAYAK 5 05

: WP (C) - COURT NO. Order Dtd. 2026-09-
59702/2026 18.09.2026 S 00 o0 c H. K. PANDA 5 08

: WA= COURT NO. |Order Dtd. 2026-11-
59703/2026 (18.09.2026 |70 0o [M.D. 3 03

: WP (C) - COURT NO. |Order Dtd. 2026-09-
59704/2026 18.09.2026 S 00 o0 ¢ (P. L. MISHRA 3 08

) CRLMC- COURT NO. |[Order Dtd. 2026-09-
9705/2026 (18.09.2026 |7, o0 |G.K.TRIPATHY 3 e

: WP (C) - COURT NO. Order Dtd. 2026-09- |WRIT
59706/2026 |18.09.2026 |, 0" 0 [B. BEHERA 3 e R ANCH-3
: CMP- COURT NO. |Order Dtd. 9999-12-
59708/2026 18.09.2026 |00 0, [P.C.DAS 5 oLD 3

59709/2026(18.09.2026 WP (C) - 'S. MOHARANA COURT NO. [0rder Dtd. 2026-09- [WRIT




29569/2026 2 OLD 16 BRANCH
(DIVISION |:
BENCH-3)
) CRLA- COURT NO. |Order Dtd. 9999-12- |CRIMINAL
59710/20261(18.09.2026 756/2026 A.K.BEHERA 15 31 APPEAL
WRIT
) WP (C) - COURT NO. |Order Dtd. 2026-09- |BRANCH
59711/20261(18.09.2026 20569/2026 S. MOHARANA 15 16 (DIVISION
BENCH-3)
) CRLA- COURT NO. |Order Dtd. 9999-12-
59712/20261/18.09.2026 846/2026 P.K.DASH 15 31
) WP (C) - COURT NO. |Order Dtd. 2026-09- |[WRIT
59713/20261(18.09.2026 28192/2026 B. DAS 15 16 BRANCH-1
] CRLMC- COURT NO. |Order Dtd. 2026-09-
59714/20261(18.09.2026 3124/2026 L.ACHARI 15 16
) WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
59715/20261(18.09.2026 29619/2026 S. BISWAL 3 OLD 28 BRANCH-7
] CRLMC- COURT NO. |Order Dtd. 2026-09-
59716/20261(18.09.2026 3187/2026 B.P.TANGA 3 OLD 16
] WP (C) - COURT NO. |Order Dtd. 2026-09-
59717/2026118.09.2026 29258/2026 G. R. PATRA 3 OLD 16
) CRLMC- COURT NO. |Order Dtd. 2026-09-
59718/20261(18.09.2026 3247/2026 L .ACHARI 3 OLD 16
) WP (C) - COURT NO. |Order Dtd. 2026-12- |WRIT
59719/20261(18.09.2026 26340/2026 A. MOHANTY 19 14 BRANCH-3
_ CRLMC- COURT NO. |[Order Dtd. 2026-09-
59720/2026118.09.2026 3253/2026 M.R.BARIK 1o 16
) WP (C) - COURT NO. |0Order Dtd. 2026-12- |WRIT
59721/20261(18.09.2026 28901/2026 B. K. PATI 19 14 BRANCH-8
] WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
59723/2026118.09.2026 26623/2026 M. D. BISWAL 1o 16 BRANCH-1
] WP (C) - COURT NO. |Order Dtd. 2026-09- |[WRIT
59724/2026118.09.2026 18713/2026 R. K. MALLICK 1o 16 BRANCH-8
) WP (C) - COURT NO. |Order Dtd. 2026-09- |[WRIT
59725/2026118.09.2026 25644/2026 B. BEHERA 12 16 BRANCH-8
] WP (C) - COURT NO. |Order Dtd. 2026-09- |[WRIT
59726/2026118.09.2026 27720/2026 S. C. MEKAP 1o 16 BRANCH-8
] CRLA- COURT NO. |Order Dtd. 2026-09-
59727/2026118.09.2026 833/2026 M R ROUTRAY 15 11

1

1




: BLAPL- COURT NO. [Order Dtd. 2026-09-
59728/202618.09.2026 5713/2026 S PADHI 15 16

. BLAPL- COURT NO. |Order Dtd. 2026-09-
59729/2026(18.09.2026 6103/2026 BP TANGA 15 16 BAIL-1
: BLAPL- COURT NO. [Order Dtd. 2026-09-
59730/2026/18.09.2026 5763/2026 L MOHANTY 15 16

: ABLAPL-  |BYOMAKESH COURT NO. [Order Dtd. 2026-09-
59731/2026(18.09.2026 10384/2026 |TRIPATHY 17 16 BAIL-2
: ABLAPL- COURT NO. Order Dtd. 2026-09-
9732/202618.09.2026 [\ (= o o |PK BARIK e e BAIL-2
: ABLAPL- COURT NO. [Order Dtd. 2026-09-
59733/2026/18.09.2026 10377/2026 AK SAHOO 17 16

: ABLAPL- COURT NO. [Order Dtd. 2026-09-
9734/202618.09.2026 [/ "00 (SR SAHOO e e

: ABLAPL- COURT NO. Order Dtd. 2026-09-
9735/202618.09.2026 |\ ;oo o MR BARIK T e

: ABLAPL- COURT NO. [Order Dtd. 2026-09-
59736/2026/18.09.2026 9135/2026 PK DAS 17 16

: ABLAPL- COURT NO. Order Dtd. 2026-09-
59737/202618.09.2026 8985/2026 MR SAHOO 17 16

: ABLAPL-  |RASHMI RANJAN COURT NO. Order Dtd. 2026-09-
59738/2026(18.09.2026 8917/2026 |DAS 17 16 BAIL-1
. ABLAPL- COURT NO. |Order Dtd. 2026-09-
59739/202618.09.2026 8878/2026 S BEHERA 19 16

: ABLAPL- COURT NO. Order Dtd. 2026-09-
59740/202618.09.2026 8869/2026 G SAHOO 17 16

: ABLAPL- COURT NO. Order Dtd. 2026-09-
59741/202618.09.2026 8124/2026 PK BARIK 17 16

: ABLAPL- COURT NO. [Order Dtd. 2026-09-
59742/202618.09.2026 1288/2026 CR NAYAK 17 16

. ABLAPL- COURT NO. |Order Dtd. 2026-09-
59743/2026(18.09.2026 1811/2026 D SAMAL 17 16

: CMP- COURT NO. [Order Dtd. 2026-09- [WRIT
59745/202618.09.2026 851/2023 M D BISWAL 17 01 BRANCH-5
: CMP- COURT NO. [Order Dtd. 2026-08- [WRIT
9746/202618.09.2026  |-,0 5,5 |H K PANDA 17 31 BRANCH-4
: BLAPL- JITENDRA KUMAR COURT NO. [Order Dtd. 2026-09-
59747/202618.09.2026 7123/2026 |DIGAL 17 16 BAIL-1
. BLAPL- COURT NO. |Order Dtd. 2026-09-
59749/2026|18.09.2026 7146/202¢ |R PRADHAN 17 16

59750/2026(18.09.2026  |BLAPL- R PRADHAN COURT NO. Order Dtd. 2026-09- |BAIL-1

1

1




17827/2026 | 17 16
A RFA- COURT NO. |Order Dtd. 2026-10- |FIRST
59752/2026|18.09.2026 131/2009 |T K MOHANTY 3 OLD 08 APPEAL
A WP (C) - COURT NO. |Order Dtd. 2026-08- |WRIT
59753/2026|18.09.2026 20878/2020 |¢ SUNDARA 3 OLD 04 BRANCH-2
' WP (C) - COURT NO. |Order Dtd. 2026-08- |WRIT
9755/2026 |18.09.2026 |, 150] /50, (G SUNDARA 3 OLD 24 BRANCH-2
i ABLAPL- AYESHKANTA COURT NO. |Order Dtd. 2026-09-
9757/2026/18.09.2026 15595 /5026 |TRIPATHY 3 OLD 11
. WA~ COURT NO. |Order Dtd. 2026-11- |WRIT
9758/2026|18.09.2026 |55, 0,5 (A-K.SWAIN 25 03 APDEAL
. WP (C) - COURT NO. |Order Dtd. 2026-09-
9760/2026 |18.09.2026 |, 03¢5 50,0 R- C. MUDULI 3 OLD 28
WRIT
. WP (C) - COURT NO. |Order Dtd. 2026-09- |BRANCH
9761/2026|18.09.2026 |, 500 /50,6 R- C. MUDULI 3 OLD 28 (DIVISION |
BENCH-2)
. WP (C) - COURT NO. |Order Dtd. 2026-09-
9762/202618.09.2026 | 0y 50, Gr ROUT 3 OLD le
. WP (C) - COURT NO. |Order Dtd. 2026-09-
9763/2026|18.09.2026 |, 5 50,0 P K. JENA 3 OLD 28
. WP (C) - COURT NO. |Order Dtd. 2026-11- |WRIT
9764/2026|18.09.2026 |, 00 /50,6 B K. SETHI 23 02 BRANCH-5
CHIEF
i WP (C) - , o Order Dtd. 2026-10- |WRIT
59765/2026|18.09.2026 |, 1 2g /5, B K. PARDHI JUSTICE'S S, BRANCH-3
COURT
. JCRLA- COURT NO. |Order Dtd. 2026-12- |CRIMINAL
9776/2026 |18.09.2026 | o005 B.DAS 22 24 APPEAL
. CRLMC- COURT NO. |Order Dtd. 2026-09- |CRIMINAL
9777/202618.09.2026 | S, |P.S.DAS o le MISC
. WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
59779/2026|18.09.2026 |, 5 51 |S DASH o 17 BRANCH-5
a ABLAPL- COURT NO. |Order Dtd. 2026-09-
9782/2026|18.09.2026 o000 g, [B-R.MOHANTY 25 16
i WP (C) - COURT NO. |Order Dtd. 2026-09- [WRIT
9783/2026|18.09.2026 |, 005 /5, H-K.DASH 22 17 BRANCH-5
' WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
9784/202618.09.2026 ||, 0 50, H K MOHANTA 22 17 BRANCH-5
i WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
9785/2026 |18.09.2026 | go0y /51, PK MOHANTY 1 16 BRANCH-4
' WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
9786/2026 |18.09.2026 |, 0,40 /50,6 |J SRHOO 1 17 BRANCH-8

| —)

1




N CRLMC- COURT NO. Order Dtd. 2026-09-
59787/2026 (18.09.2026 |00~ M.R.ROUTRAY . 08
i WP (C) - COURT NO. Order Dtd. 9999-12- [WRIT
59788/2026 (18.09.2026 |5 5520 o0, |S.K. SAHU . T R ANCH-T
, WP (C) - COURT NO. Order Dtd. 2026-09- |WRIT
59789/202618.09.2026 |3, 00 o |SR BARIK . o R ANCH- 4
N WP (C) - COURT NO. Order Dtd. 2026-09- |WRIT
59790/2026(18.09.2026 | 1/020 0 B SAHOO . e R ANCH-S
i CRLMC- COURT NO. Order Dtd. 2026-09-
59791/202618.09.2026 | S0 0 |T.R.DAS . i
i WP (C) - COURT NO. |Order Dtd. 9999-12- [WRIT
59792/202618.09.2026 | ygarn 0. |S.K.SAHU . 3 R ANCH-G
i WP (C) - COURT NO. |Oorder Dtd. 2026-09- |[WRIT
59793/202618.09.2026 |1 ---0" . |G C JENA ; e R ANCH-S
i CONTC- COURT NO. Order Dtd. 2026-09-
59794/2026 (18.09.2026 |00, [BK P . o
i WP (C) - COURT NO. Order Dtd. 2026-09-
59795/202618.09.2026 |50, ,3" 0 |S.BEHERA . o
i WP (C) - COURT NO. Order Dtd. 2026-09- |WRIT
59796/202618.09.2026 | {5321 0.0 M R BARIK . iy R ANCH-S
i CONTC- COURT NO. Order Dtd. 2026-09-
59797/202618.09.2026 | oo, o |HK MOEANTA . o
] WP (C) - COURT NO. |Oorder Dtd. 2026-09- |[WRIT
59798/202618.09.2026 | jo5cc 0, |S.R.SETHI . o ERANCH-2
MACA- COURT NO. Order Dtd. 2026-09- |115C:
59799/2026|18.09.2026 D SAMAL - [Jreer : APPEAL
882/2010 1 10
SEC.
i CONTC- COURT NO. |Oorder Dtd. 2026-09-
59800/2026 18.09.2026 | Sog, 0o o |S DAS . . CONTEMPT
, WP (C) — COURT NO. Order Dtd. 2026-09- |WRIT
59801/202618.09.2026 |y 0000, |S.R.SETHI . o R ANCH-T
i ABLAPL- COURT NO. Order Dtd. 2026-09-
59802/202618.09.2026 | 00" |HK PATRA e e
_ WP (C) — COURT NO. Order Dtd. 2026-09- |WRIT
59803/2026 18.09.2026 |0, 0”0, |S.R.SETHI 17 o EANCH-2
MACA- COURT NO. Order Dtd. 2026-09- |1SC:
50804/2026|18.09.2026 B MAHALT : : APPEAL
876/2009 17 09
SEC.
59805/2026[18.09.2026  |ABLAPL- SK BISWAL COURT NO. |Oorder Dtd. 2026-09-




110193/2026 | 17 16

) WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT

9806/2026 (18.09.2026 |, 70 o |S.K. PRADHAN s o R ANCH-S
WRIT

) WP (C) - COURT NO. |Order Dtd. 2026-08- |BRANCH

59807/2026 (18.09.2026 | (170 0 M K MOHANTY . i orvisTON |
BENCH-1)

) WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT

59808/2026 |18.09.2026 |, 057 0 |S.K. PRADHAN ; o R ANCH—

: WP (C) - COURT NO. Order Dtd. 2026-08- [WRIT

59809/2026 [18.09.2026 |, o550 0o (M K MOHANTY . o R ANCH-2

- ABLAPL- COURT NO. |Order Dtd. 2026-09-

9810/2026 18.09.2026 [ "> - |J PRADHAN ; e

: WP (C) - COURT NO. Order Dtd. 2026-09-

59811/2026|18.09.2026 |, o0 0”0 |S.K. PRADHAN ; o

- ABLAPL- COURT NO. |Order Dtd. 2026-09-

59812/202618.09.2026 |00 0 M DAS . P

: WP (C) - COURT NO. Order Dtd. 2026-09- |WRIT

59813/2026 |18.09.2026 |, o020 |S. K. PRADHAN ; o ERANCH-7

: WP (C) - COURT NO. |Order Dtd. 2026-09- [WRIT

9814/2026(18.09.2026 S oo0 0o |L SAHU . 1 BRANCH-1

- BLAPL- COURT NO. |Order Dtd. 2026-09-

9815/202618.09.2026 | - |PK MISHRA . o

: WP (C) - COURT NO. Order Dtd. 2026-09-

59816/2026 |18.09.2026 |- 0”0 [B DAS . 07

: BLAPL- COURT NO. Order Dtd. 2026-09-

59817/2026 (18.09.2026 [, o |J PRADHAN . e

: WP (C) - COURT NO. Order Dtd. 2026-09-

9818/2026 18.09.2026 |, 000, ,|S K BISWAL ; 5

: BLAPL- COURT NO. Order Dtd. 2026-09-

59819/202618.09.2026 | 070 0 |A SAHOO . e

: WP (C) - COURT NO. Order Dtd. 2026-09- [WRIT

59820/2026 (18.09.2026 |, o050 |J RATH ; 07 R ANCH- 1

: BLAPL- COURT NO. Order Dtd. 2026-09-

9821/202618.09.2026 | =" [HK PATRA . e BATL-1

: BLAPL- COURT NO. Order Dtd. 2026-09-

9822/2026 (18.09.2026 | ,', " |DP DASH . e

: BLAPL- COURT NO. Order Dtd. 2026-09-

59823/202618.09.2026 | 5o o o [M MOHANTY . .

X WP (C) - COURT NO. |Judgement Dtd. 2026- WRIT

9824/202618.09.2026 | 1700, [R.K.BISOI . 09-1¢ ERANCH-4

- BLAPL- COURT NO. |Order Dtd. 2026-09-

9825/2026 (18.09.2026 | /00" o M MOHANTY . 1 BATL-1

: WP (C) - COURT NO. Order Dtd. 2026-09-

9838/2026 (18.09.2026  |,-) 00 |S.C. SUNDARA 5 o4

: WP (C) - COURT NO. Order Dtd. 2026-09- [WRIT

59842/2026 (18.09.2026 | Joo .0 o0, |S.K.SHAIN 5 1 ERANCH- 1

| —)

1




) WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
59844/2026 (18.09.2026 |,/ 0’0, |S.K.BEHERA . 24 R ANCH-2
: WP (C) - COURT NO. Order Dtd. 2026-09-
9845/2026[18.09.2026 )05 ) 0, o (C.RANA . e
) WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
9846/2026 |18.09.2026 |50 07 [T SAHOO . 17 BRANCH-8
: WP (C) - COURT NO. Order Dtd. 2026-09- [WRIT
59847/2026 |18.09.2026 |, 0 70 0o | T SAHOO . 1 BRANCEH-1
: WP (C) - COURT NO. Order Dtd. 2026-09- [WRIT
9848/2026 118.09.2026 |, 0050 o |T. SAHOO . 1 BRANCH- 6
: WP (C) - COURT NO. Order Dtd. 2026-09-
9849/202618.09.2026 |, 0 o0 T SAHOO ! 17
WRIT
: WP (C) - COURT NO. Order Dtd. 2026-09- BRANCH
59850/202618.09.2026 |, 0 =0 | T SAHOO . 1 (DTVISTON |
BENCH-3)
- BLAPL- PRATAP CHANDRA COURT NO. |Order Dtd. 2026-09-
9851/2026/18.09.2026 |95 15,5026 |CHHINCHANT 1 16
: WP (C) - COURT NO. Order Dtd. 2026-09- [WRIT
59854/2026 (18.09.2026 |50 00 0o | T SAHOO . 1 BRANCH-2
WRIT
: WP (C) - COURT NO. Order Dtd. 2026-09- |BRANCH
$9855/2026 (18.09.2026 |00 0o | T SAHOO . 1 (DTVISTON |
BENCH-2)
: WP (C) - COURT NO. Order Dtd. 2026-09- [WRIT
59856/2026 |18.09.2026 |0 wo 0o | T SAHOO . 1 BRANCH-3
: WP (C) - COURT NO. Order Dtd. 2026-09-
9857/2026 |18.09.2026 |50 020 0o |J. SAHOO . 1
: WP (C) - COURT NO. Order Dtd. 2026-09- [WRIT
9858/2026 |18.09.2026 |, 0020 0o | T SAHOO . 7 BRANCH-4
) WP (C) - COURT NO. |Order Dtd. 2026-09-
59864/202618.09.2026 |0, 2000 o |S.BARIK ; o
: WP (C) - COURT NO. Order Dtd. 2026-09- [WRIT
59865/2026(18.09.2026 |1 oy o0, |G K. TRIPATHY . 1 BRANCH-6
) CRLMC- COURT NO. |Order Dtd. 2026-08-
9866/2026|18.09.2026 | "ot |D. PARIDA 5 oLD o:
- MACA- COURT NO. |Order Dtd. 9999-12-
9867/2026|18.09.2026 | 0o, |A.K.BARIK 3 31
59869/202618.09.2026  |CMP- P.R.SWAIN COURT NO. [Order Dtd. 9999-12-

1




1547/2026 2 OLD 31
" WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
59870/2026/18.09.2026 24750/2026 D.P.RAYCHOUDHURY > OLD 07 BRANCH-3
- FAO- COURT NO.
59871/2026|18.09.2026 443/2026 P.K.JENA > OLD
X WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
59872/2026/18.09.2026 30770/2025 K. N. SAHOO > OLD 16 BRANCH-1
- CMP- COURT NO. |Order Dtd. 9999-12-
59873/2026/18.09.2026 1557/2026 B.BEHERA > OLD 31
- CMP- COURT NO. |Order Dtd. 9999-12-
59874/2026/18.09.2026 1541/2026 D.SAMAL > OLD 31
- CMP- COURT NO. |[Order Dtd. 9999-12-
59875/202618.09.2026 1504/2026 P.N.NAYAK > OLD 31
- CONTC- COURT NO. |[Order Dtd. 2026-09-
59876/202618.09.2026 5504/2026 B.K.PANDA > OLD 16
- TRP (C) - COURT NO. |[Order Dtd. 2026-09-
59877/202618.09.2026 213/2026 R.MALLICK > OLD 16
X CONTC- COURT NO. |Order Dtd. 2026-09-
59878/2026(18.09.2026 5492/2026 S.K.ROUT > OLD 16
- ABLAPL- COURT NO. |Order Dtd. 2026-09-
59879/2026/18.09.2026 8925/2026 SN MOHANTY > OLD 09
X CRLMC- COURT NO. |Order Dtd. 2026-08- |CRIMINAL
59880/202618.09.2026 2277/2026 G.SAHOO > OLD 1o MISC
- CMP- COURT NO. |Order Dtd. 2026-09-
59881/2026/18.09.2026 1051/2026 J.SAHOO > OLD 16
- CMP- COURT NO. |Order Dtd. 9999-12-
59882/202618.09.2026 1552/2026 R.MALLICK > OLD 31
- CMP- COURT NO. |Order Dtd. 9999-12-
59883/202618.09.2026 1550/2026 R.MALLICK > OLD 31
- WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
59884/2026/18.09.2026 11170/2021 M R BARIK > OLD 16 BRANCH-5
X CRLMC- COURT NO. |Order Dtd. 2026-09- |CRIMINAL
59885/202618.09.2026 3673/2024 S.MISHRA > OLD 16 MISC
X WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
59886/202618.09.2026 11170/2021 G C JENA > OLD 16 BRANCH-5
. CONTC- COURT NO. |Order Dtd. 2026-09-
59888/202618.09.2026 5495/2026 B.K.PANDA > OLD 16
- ABLAPL- COURT NO. |Order Dtd. 2026-09-
59890/2026/18.09.2026 8849/2026 HK DASH > OLD 16 BAIL-2
X WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
59894/202618.09.2026 11170/2021 B SAHOO > OLD 16 BRANCH-5
- WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
59896/202618.09.2026 10699/2021 G C JENA > OLD 16 BRANCH-8




) ABLAPL- COURT NO. |[Order Dtd. 2026-06-
9898/202618.09.2026 [0, - |DP DASH > oLD o
: WP (C) - COURT NO. Order Dtd. 2026-09- |WRIT
9899/2026 (18.09.2026 |1 0050, B SAHOO > oLD e ERANCH-8
) WP (C) - COURT NO. |[Order Dtd. 2026-09- [WRIT
59901/2026 18.09.2026 |1 oy o0o, (G C JENA 5 oiD e R ANCH-8
- BLAPL- COURT NO. |Order Dtd. 2026-09-
9902/2026 18.09.2026 | _J'o o |S. P. SAHOO 5 oLD e BATL-1
: WP (C) - COURT NO. Order Dtd. 2026-09- |WRIT
59903/2026 (18.09.2026 |1 0y 50, B SAHOO 5 oLD e R ANCH-8
- ABLAPL- COURT NO. |Order Dtd. 2026-09-
9910/2026 (18.09.2026 ([0’ oo, |P.P.PANDEY 5 oLD 05 BATL-2
: WP (C) - COURT NO. Order Dtd. 2026-09-
9923/2026 (18.09.2026 |5, 0000, (P K LENKA > oLh e
WRIT
: WP (C) - COURT NO. BRANCH
9928/2026 18.09.2026 ;o0 o, [B.K.PANDA 5 oLD (DTVISTON
BENCH-1)
: WP (C) - COURT NO. Order Dtd. 2026-09- |WRIT
9933/202618.09.2026 |00y 0, R, DAS > oLh e R ANCH-3
: WP (C) - COURT NO. Order Dtd. 2026-09- |WRIT
9935/2026 18.09.2026 [ o0 o0, M. BEHERA > oLD e R ANCH-T
: WP (C) - COURT NO. |Order Dtd. 2026-09-
59938/202618.09.2026 |, e o |R. DAS 5 oLD 0
: RSA- COURT NO.
59941/2026(18.09.2026 |,/ 0 . |P.K.DAS 3 oiD
: CRLMP- COURT NO. Order Dtd. 2026-09- |WRIT
9948/2026(18.09.2026 ;2070 o M. SETHI 3 oiD T8 R ANCH- 1
: WP (C) - COURT NO. |Order Dtd. 2026-09- |WRIT
9956/2026 |18.09.2026 |10 000 [K SAHOO 3 oLh o ERANCH-1
: WP (C) - COURT NO. |Order Dtd. 2026-08- |WRIT
59958/2026 18.09.2026 | Jo o5 o0, |S. MOHARANA . o1 R ANCH-2
) WP (C) - COURT NO. |[Order Dtd. 2026-09- [WRIT
59960/2026 (18.09.2026 | )2 20c oo |C.R.NAYAK 5 o R ANCH-3
WRIT
) WP (C) - COURT NO. |[Order Dtd. 2026-09- |BRANCH
59961/2026 (18.09.2026 ) e o, N. K. SATAPATHY 0 e (orvisToN |
BENCH-3)
59962/2026(18.09.2026  |CMP- K.C.PANDA COURT NO. [Order Dtd. 2026-09- |

1

1




315/2026 2 OLD 18
. BLAPL- COURT NO. |Order Dtd. 2026-09-
59963/2026(18.09.2026 7294/2026 GR PATRA C.o. > OLD 17
. BLAPL- COURT NO. |Order Dtd. 2026-09-
59964/2026(18.09.2026 7293/2026 M NAYAK C.o. 5> OLD 17
. BLAPL- COURT NO. |Order Dtd. 2026-09-
59965/2026(18.09.2026 7117/2026 GR PATRA c.0. > OLD 16 BAIL-1
. BLAPL- COURT NO. |Order Dtd. 2026-09-
59966/2026(18.09.2026 7112/2026 MANGU NANDY C.o. > OLD 16
. BLAPL- COURT NO. |Order Dtd. 2026-09-
59967/2026(18.09.2026 7110/2026 MR SAHOO c.o. > OLD 16 BAIL-1
: WP (C) - COURT NO. Order Dtd. 2026-09- |WRIT
9968/2026 (18.09.2026 | Jocog g, M. R. SAHOO C.0. |3 oD e ERANCEH-]
: BLAPL- SURYA NARAYAN COURT NO. Order Dtd. 2026-09-
59969/2026(18.09.2026 6019/2026 |MISHRA c.o. > OLD 17
: BLAPL- COURT NO. Order Dtd. 2026-09-
59970/2026(18.09.2026 6041/2026 M.NANDY c.o. 5 OLD 17
: ABLAPL- COURT NO. (Order Dtd. 2026-09-
9971/2026 (18.09.2026 [/ ' |DK BEHERA c.o.  |op 5 BAIL-2
. ABLAPL- COURT NO. |Order Dtd. 2026-09-
59972/2026(18.09.2026 8620/2026 G SAHOO c.o. > OLD 17
: WP (C) - COURT NO. Order Dtd. 2026-10- |WRIT
59973/2026(18.09.2026 29789/2026 KSHITISH c.o. 1o 16 BRANCH-3
: ABLAPL- COURT NO. [Order Dtd. 2026-09-
59974/2026(18.09.2026 10374/2026 SUVENDU BARIK c.0. 19 16
. WP (C) - COURT NO. |Order Dtd. 2026-10-
59975/2026(18.09.2026 30141/2026 B. P. TANGA c.o. 1o 16
. WP (C) - COURT NO. |Order Dtd. 2026-10-
59976/2026(18.09.2026 30142/2026 B. P. TANGA c.o. 12 16
: WP (C) - COURT NO. |Order Dtd. 2026-09- [WRIT
59977/2026(18.09.2026 28774/2026 J.SAHOO c.o. 1o 16 BRANCH-2
. ABLAPL- COURT NO. |Order Dtd. 2026-09-
59978/2026(18.09.2026 10386/2026 JADUNATH PRADHAN |C.O. 17 16
, cMp- COURT NO. |Order Dtd. 2026-09-
59993/2026(18.09.2026 1390/2026 P. K. ROUTRAY c.o. 17 16
. CRLMC- Order Dtd. 2026-09-
9677/2026 18.09.2026 | S0, |PRATEEK MISHRA |GENERAL 01
: WP (C) - PRAMOD RANJAN Order Dtd. 2026-09- |WRIT
59679/2026(18.09.2026 35308/2025 BEHERA GENERAL 09 BRANCH-6
59680/2026 |18.09.2026 |ABLAPL-  |GOPAL KRUSHNA  |GENERAL Order Dtd. 2026-09-




10201/2026 |[NANDA 08
_ WP (C) - RUDRA NARAYAN Order Dtd. 2026-09-
59681/2026 (18.09.2026 |10 02e o 0o¢ baron GENERAL 05
, MATA- Order Dtd. 2026-09- |FIRST
59682/2026118.09.2026 164/2015 URMILLA SAHOO GENERAL 12 APPEAL
_ WP (C) - Order Dtd. 2026-07- [WRIT
59684/2026118.09.2026 14276/2020 MANOJ KUMAR RANA |GENERAL 01 BRANCH-7
59689/2026 |18.09.2026 | ATA- KABITA PATRA GENERAL Entire Orde
> e 100/2026 * r
, WP (C) - Order Dtd. 2026-02- [WRIT
59707/2026118.09.2026 4461/2022 MANOJ KUMAR RANA GENERAL 20 BRANCH-7
) CRLA- UMA SHANKAR Order Dtd. 2026-09-
59744/2026(18.09.2026 | 7o' o | Lanes GENERAL e
) WP (C) - Order Dtd. 2026-09-
59756/2026118.09.2026 23255/2026 SANDHYARANI PANI GENERAL 17
WRIT
) WP (C) - Order Dtd. 2026-09- |BRANCH
59759/2026118.09.2026 23254/2026 SANDHYARANI PANI GENERAL 17 (DIVISION |
BENCH-2)
) WP (C) - Order Dtd. 2026-09- |[WRIT
59766/2026118.09.2026 23700/2026 SANDHYARANI PANI GENERAL 17 BRANCH-7
i BLAPL- Order Dtd. 2026-09-
59767/2026118.09.2026 1961/2026 KULDEEP MOHANTY GENERAL 17
X WP (C) - Order Dtd. 2026-09-
59769/2026118.09.2026 26377/2026 MANAS PATI GENERAL 17
i BLAPL- Order Dtd. 2026-09-
59770/2026118.09.2026 3679/2026 KULDEEP MOHANTY GENERAL 17 BATL-1
i CONTC- Order Dtd. 2026-09-
59771/2026118.09.2026 5496/2026 MANAS PATI GENERAL 16
i CONTC- Order Dtd. 2026-09-
59774/2026118.09.2026 5487/2026 MANAS PATI GENERAL 16
, ABLAPL- Order Dtd. 2026-09-
59775/2026118.09.2026 10389/2026 AJIT KUMAR RAUT |GENERAL 17 BAIL-1
) ABLAPL- PRAMOD RANJAN Order Dtd. 2026-09-
59780/2026 [18.09.2026 [0 n o o n GENERAL o
, JCRLA- JAYKRUSHNA , CRIMINAL
59852/2026118.09.2026 61/2006 MOHANTA GENERAL Entire Document APPEAL
_ JCRLA- JAYKRUSHNA ) CRIMINAL
9853/202618.09.2026 |2 MOHANTE GENERAL Final Order APPEAL
, BLAPL- KIRAN KUMAR Order Dtd. 2026-09-
59868/2026 (18.09.2026 [0 oo oo GENERAL 0
59954/2026(18.09.2026  |MACA- \JEEVANJYOTI GENERAL Order Dtd. 2026-09- |MISC.

|




160/2021 MOHANTY 12 APPEAL
SEC.
MACA- BINAYAK PRASAD Order Dtd. 2026-09- MISC.
59955/20261(18.09.2026 863/2009 MOHANTY GENERAL 10 2E§EAL
WRIT
_ WP (C) - PRASANTA KUMAR Order Dtd. 2026-09- |BRANCH
59957/20261(18.09.2026 11446/2026 JOSHT GENERAL 16 (DIVISION
BENCH-3)
_ CRLREV- , CRIMINAL
59959/20261(18.09.2026 529/2024 PUSPANJALI SAHU |GENERAL Entire Document REVISTON
CRLA- Order Dtd. 2025-02- |CRIMINAL
10008/2026/18.09.2026 1044/2023 SANDHYARANI PANI |GENERAL 06 APPEAL
X BLAPL- Order Dtd. 2026-09-
59676/20261(18.09.2026 3128/2026 B.K.PANDA GENERAL 16 BAIL-2
X TRP (C) - Order Dtd. 2026-11-
59722/2026118.09.2026 269/2026 P.K.MOHANTY GENERAL 02
- WP (C) — Order Dtd. 2026-08-
59748/2026/18.09.2026 24348/2026 S C DAS GENERAL 31
X MATA- Order Dtd. 2026-09-
59751/20261(18.09.2026 402/2025 S N GAYA GENERAL 10
X WP (C) — Order Dtd. 2026-09-
59754/20261(18.09.2026 14462/2025 S N GAYA GENERAL 10
- ABLAPL- Order Dtd. 2026-09-
59768/20261(18.09.2026 7914/2026 R. K. SARANGI GENERAL 17 BAIL-2
X TRP (C) - Order Dtd. 2026-09-
59772/2026(18.09.2026 213/2026 J. R. PUROHIT GENERAL 16
X WP (C) — Order Dtd. 2026-09-
59773/2026118.09.2026 26874/2026 A. K. BEHERA GENERAL 16
, BLAPL- Order Dtd. 2026-09-
59778/20261(18.09.2026 6237/2026 G. DAS GENERAL 17 BAIL-2
R RSA- Order Dtd. 2026-09- |SECOND
59781/20261(18.09.2026 290/2025 P. R. SWAIN GENERAL o4 APPEAL
R WP (C) - Order Dtd. 2026-11- |WRIT
59826/20261(18.09.2026 15614/2021 K N SAHOO GENERAL 02 BRANCH-8
R WP (C) - Order Dtd. 2026-01- |WRIT
59827/20261(18.09.2026 33864/2021 P K DAS GENERAL o9 BRANCH-3
_ CMP- Order Dtd. 2026-09- [WRIT
59828/20261(18.09.2026 851/2023 H N MOHAPATRA GENERAL 01 BRANCH-5
_ CRLMC- Order Dtd. 9999-12- |CRIMINAL
59829/20261(18.09.2026 2947/2022 R K BARIK GENERAL 31 MISC

1
1

1




, JCRLA- Order Dtd. 2024-04- |CRIMINAL
59830/20261(18.09.2026 47/2006 S K KAR GENERAL 15 APPEAL,
, WP (C) - Order Dtd. 2021-12- [WRIT
59831/20261(18.09.2026 40287/2021 B BEHERA GENERAL 53 BRANCH-4
) WP (C) - Order Dtd. 2021-12- [WRIT
59832/20261/18.09.2026 40092/2021 B BEHERA GENERAL 23 BRANCH-8
X WP (C) — Order Dtd. 2026-09- |WRIT
59833/20261(18.09.2026 26216/2023 P K BEHERA GENERAL 09 BRANCH-1
WRIT
) WP (C) - Order Dtd. 2026-09- |BRANCH
59834/20261(18.09.2026 23535/2026 P K MISHRA GENERAL 17 (DIVISION |
BENCH-3)
WRIT
) WP (C) - Order Dtd. 2026-09- |BRANCH
59835/20261(18.09.2026 23535/2026 P K MISHRA GENERAL 17 (DIVISION |
BENCH-3)
_ CRLMC- Order Dtd. 2026-09- |CRIMINAL
59836/20261(18.09.2026 3242/2026 K SAHOO GENERAL 17 MISC
_ CRLREV- Order Dtd. 2026-09- |CRIMINAL
59837/20261(18.09.2026 529/2026 S PRADHAN GENERAL 17 REVISTON
) CMP- Order Dtd. 2026-09-
59839/20261(18.09.2026 1503/2026 K SAHOO GENERAL 17
X WP (C) — Order Dtd. 2026-09- |WRIT
59840/20261(18.09.2026 21982/2026 K SAHOO GENERAL 17 BRANCH-5
- WP (C) — Order Dtd. 2026-09- |WRIT
59841/2026(18.09.2026 23331/2026 K SAHOO GENERAL 17 BRANCH-6
) WP (C) - Order Dtd. 2026-09- |WRIT
59843/20261(18.09.2026 18219/2026 M N AHMED GENERAL 17 BRANCH=-3
_ BLAPL- ASHOK KUMAR Order Dtd. 2026-09-
59859/20261(18.09.2026 6094/2026 |SARANGT GENERAL 18
) WP (C) - Order Dtd. 2019-01-
59860/20261(18.09.2026 6857/2010 A. K. SARANGI GENERAL 20
WRIT
, WP (C) — Order Dtd. 2026-09- |BRANCH
59861/20261(18.09.2026 4800/2025 RASHMI PRAVA DAS |GENERAL 01 (DIVISION |
BENCH-1)
_ WP (C) — \ WRIT
59862/20261(18.09.2026 28894/2025 H. K. PATRA GENERAL Entire Order BRANCH-1
) WP (C) - Order Dtd. 2026-09-
59863/20261/18.09.2026 7852/2025 SUVENDU BARIK GENERAL 25Petition, Annexure,
R WP (C) — Order Dtd. 2019-01-
59887/20261(18.09.2026 10664/2013 B P MOHANTY GENERAL o1
_ WP (C) — Order Dtd. 2026-09- [WRIT
59889/20261(18.09.2026 20581/2013 A A LENKA GENERAL 17 BRANCH-8




59891/2026 (18.09.2026 ggg;/1998 A A LENKA GENERAL ggder btd. 2018-04-
59892/2026 |18.09.2026 gfé?}éooz A A LENKA GENERAL ggder btd. 2015-06- EEiECH_7
59893/2026 |18.09.2026 ggéf;;2023 U P BAG GENERAL Order Drd. 2026705 IR 1
59895/2026 |18.09.2026 ?Zéi;;zozl H K MALLICK GENERAL ?gder btd. 2026-09- giiECH_g
59897/2026 |18.09.2026 T§§§;007 B K LENKA GENERAL ggder btd. 2026-09- iéigAL
SEC.

59900/2026 |18.09.2026 ?5522;2021 P K LENKA GENERAL ?gder btd. 2026-09- gii;CH_S
59904/2026 |18.09.2026 §g§535026 R C MOHARANA GENERAL ?gder ptd. 2026-09-
59905/2026 |18.09.2026 3?5;8;; P K MOHANTY GENERAL ?gder btd. 2026-09-
59906/2026 |18.09.2026 ?gégg;2026 P BEHERA GENERAL ??der btd. 2026-09- gii;CH_g
59907/2026|18.09.2026 g§é§>;026 S PANDA GENERAL ?sder ptd. 2026-09-
59908/2026 |18.09.2026 $§§§5;026 A K JATI GENERAL ??der btd. 2026-09-
59909/2026 |18.09.2026 25?535026 R PRADHAN GENERAL ?gder ptd. 2026-09-
59911/2026|18.09.2026 ?§g§53;026 A S PAUL GENERAL ??der Dtd. 2026-09= |gpp 4
$9912/2026(18.09.2026 700007 |7 P KAR GENERAL Order Drd. 2026m08 R
$9913/2026(18.09.2026 70 (017 1o » kaw GENERAL Order Drd. 202e-05- R s
59914/2026(18.09.2026 700017 1o p xaw GENERAL Order Drd. 2026 R e
59915/2026 |18.09.2026 gg;g;;2026 J P KAR GENERAL ?ider btd. 2026-09- e eH_
59916/2026 |18.09.2026 ggégé;2026 J P KAR GENERAL Order Drd. 2026 R o1
59917/2026 |18.09.2026 25;51;2026 J P KAR GENERAL Order Drd. 206 R e




X WP (C) - Order Dtd. 2026-09-
59918/2026/18.09.2026 29984/2026 J P KAR GENERAL 17
_ WP (C) - Order Dtd. 2026-09- |WRIT
59919/20261(18.09.2026 30013/2026 J P KAR GENERAL 17 BRANCH-2
WRIT
_ WP (C) - Order Dtd. 2026-09- |BRANCH
59920/20261(18.09.2026 30012/2026 J P KAR GENERAL 17 (DIVISION |
BENCH-1)
) WP (C) - Order Dtd. 2026-09-
59921/2026/18.09.2026 30011/2026 J P KAR GENERAL 17
X WP (C) - Order Dtd. 2026-09- |WRIT
59922/2026/18.09.2026 29987/2026 J P KAR GENERAL 17 BRANCH—7
N WP (C) - Order Dtd. 2026-09- [WRIT
59924/20261(18.09.2026 29985/2026 J P KAR GENERAL 17 BRANCH-2
) WP (C) - Order Dtd. 2026-09- [WRIT
59925/2026/18.09.2026 29972/2026 J P KAR GENERAL 17 BRANCH-1
) WP (C) - Order Dtd. 2026-09- |WRIT
59926/2026118.09.2026 30039/2026 J P KAR GENERAL 17 BRANCH-2
X WP (C) - Order Dtd. 2026-09-
59927/2026/18.09.2026 29541/2026 S SAMAL GENERAL 17
) WP (C) - Order Dtd. 2026-09- [WRIT
59929/2026/18.09.2026 29405/2026 S SAMAL GENERAL 17 BRANCH-2
3 WP (C) = Order Dtd. 2026-09- WRIT
59930/2026/18.09.2026 29402/2026 S SAMAL GENERAL 17 RRANCH-1
3 WP (C) = Order Dtd. 2026-09- WRIT
59931/20261(18.09.2026 28671/2026 S S PASAYAT GENERAL 17 BRANCH=-3
X WP (C) - Order Dtd. 2026-09-
59932/20261(18.09.2026 28850/2026 S S PASAYAT GENERAL 17
) WP (C) - Order Dtd. 2026-09- [WRIT
59934/2026/18.09.2026 28930/2026 S S PASAYAT GENERAL 17 BRANCH-8
3 WP (C) = Order Dtd. 2026-09- WRIT
59936/20261(18.09.2026 28330/2026 S S PASAYAT GENERAL 17 BRANCH-6
_ ABLAPL- Order Dtd. 2026-09-
59937/20261(18.09.2026 10218/2026 S SAMAL GENERAL 17 BAIL-1
N ABLAPL- Order Dtd. 2026-09-
59939/2026/18.09.2026 10401/2026 S SAMAL GENERAL 17 BAIL-2
ﬁ BLAPL- Order Dtd. 2026-09-
59940/2026/18.09.2026 7295/2026 S SAMAL GENERAL 17
R CRLMC- Order Dtd. 2026-09-
59942/2026/18.09.2026 3238/2026 P BEHERA GENERAL 17
) ABLAPL- SRINIBASH Order Dtd. 2026-09-
59943/2026/18.09.2026 1224/2026 |MOHANTY GENERAL 01 BAIL-1
_ TRP (C) - Order Dtd. 2026-09-
59944/2026(18.09.2026 58/2025 P K MOHANTY GENERAL 17
59945/202618.09.2026 WP (C) - B DAS GENERAL Order Dtd. 2026-09- |[WRIT

1




128469/2026 | 17 BRANCH-7
i CcMP- Order Dtd. 2026-09-
9946/2026|18.09.2026 |0 0, B DAS GENERAL s
i CcMP- Order Dtd. 2026-09-
59947/2026 |18.09.2026  |Ic,o o0, |B DAS GENERAL .
, ABLAPL- Order Dtd. 2026-08-
59949/2026118.09.2026 8800/2026 P K BARIK GENERAL o5
) WP (C) - Order Dtd. 2026-08-
59950/2026 18.09.2026  |goo7> o |B K DAS GENERAL g
) WP (C) - Order Dtd. 2026-08- WRIT
59951/2026118.09.2026 25752/2026 R K BARIK GENERAL o5 BRANCH-2
) WP (C) - Order Dtd. 2026-08-
79952/2026118.09.2026 23879/2026 L PANDA GENERAL o5
WRIT
_ WP (C) - Order Dtd. 2026-08- |BRANCH
79953/20261/18.09.2026 29697/2026 A SUNDARAY GENERAL o5 (DIVISION |
BENCH-1)
) SA- Order Dtd. 2018-01-
59979/2026 (18.09.2026 |2 00 K N SAHOO GENERAL 05
WRIT
_ WP (C) - Order Dtd. 2023-02- |BRANCH
79980/2026118.09.2026 19080/2014 M D BISWAL GENERAL 01 (DIVISION |
BENCH)
WRIT
i WP (C) - Order Dtd. 2023-02- |BRANCH
59981/2026118.09.2026 19082/2014 M D BISWAL GENERAL 01 (DIVISION |
BENCH)
i CONTC- Order Dtd. 2021-09-
79982/2026118.09.2026 5656/2021 N K SATAPATHY GENERAL 29 CONTEMPT
i WP (C) - Order Dtd. 2021-09- |WRIT
79983/20261/18.09.2026 2855/2021 N K SATAPATHY GENERAL 29 BRANCH-1
i CONTC- Order Dtd. 2026-08-
79984/2026118.09.2026 2347/2023 S K SAHOO GENERAL 14 CONTEMPT
i 0JC- Order Dtd. 2015-08-
59985/2026118.09.2026 6411/1995 S K KALIMUDDIN GENERAL 19
, COPET- Order Dtd. 2012-08-
9986/2026 (18.09.2026 | S0~ S SAHOO GENERAL o0
59987/2026 18.09.2026 |"EC(OAC) = 10 ¢ Navax GENERAL Order Dtd. 2022-08- |, 5 . 1cn
42/2017 23
, WP (C) — Order Dtd. 9999-12- [WRIT
59988/2026118.09.2026 15628/2021 L K NAYAK GENERAL 31 BRANCH-8
, SA- Order Dtd. 2017-11-
59989/2026118.09.2026 141/1990 B N SATAPATHY GENERAL 02
i WP (C) - Order Dtd. 2017-11-
59990/2026 |18.09.2026 |5, 22" o [P VERMA GENERAL 05
i WP (C) - Order Dtd. 2017-11- |[WRIT
59991/2026 18.09.2026 |1 o0 o0, D S PANDA GENERAL o ERANCH-2

i

1




WRIT
) WP (C) - Order Dtd. 2017-11- |BRANCH
59992/20261/18.09.2026 31365/2024 P BASTIA GENERAL 02 (DIVISION |
BENCH-1)
X CMP- Order Dtd. 2017-11-
59994/20261(18.09.2026 1261/2025 P C MOHANTY GENERAL 02
WRIT
_ WP (C) - Order Dtd. 2017-11- |BRANCH
59995/20261(18.09.2026 15618/2026 A K NAYAK GENERAL 02 (DIVISION |
BENCH-1)
X CONTC- Order Dtd. 2017-11-
59996/20261(18.09.2026 5564/2025 P N CHOUDHURY GENERAL 02
X WP (C) - Order Dtd. 2017-11- |WRIT
59997/20261(18.09.2026 29073/2026 S S RATH GENERAL 02 BRANCH-3
X WP (C) - Order Dtd. 2017-11- |WRIT
59998/20261(18.09.2026 28309/2026 G K NANDA GENERAL 02 BRANCH-5
_ WP (C) — Order Dtd. 2017-11- [WRIT
59999/20261(18.09.2026 26825/2026 G K NANDA GENERAL 02 BRANCH-8
WP (C) - Order Dtd. 2017-11-
70000/20261/18.09.2026 28332/2026 G K NANDA GENERAL 02
ABLAPL- Order Dtd. 2017-11-
70001/20261/18.09.2026 10405/2026 A SUNDARAY GENERAL 02 BAIL-1
CMP- Order Dtd. 2017-11-
70002/20261(18.09.2026 1027/2026 K N SAHOO GENERAL 02
WP (C) - Order Dtd. 2017-11- [WRIT
70003/20261(18.09.2026 23470/2026 C R DAS GENERAL 02 BRANCH-3
WP (C) — Order Dtd. 2017-11- |WRIT
70004/20261/18.09.2026 25128/2026 R M NAYAK GENERAL 02 BRANCH-8
CMAPL- Order Dtd. 2017-11-
70005/20261(18.09.2026 207/2024 A K ROUT GENERAL 02
ABLAPL- Order Dtd. 9999-12-
70006/20261(18.09.2026 10280/2026 D K SAHOO GENERAL 31
ABLAPL- Order Dtd. 9999-12-
70007/20261(18.09.2026 10280/2026 D K SAHOO GENERAL 31
JCRLA- Order Dtd. 9999-12-
70009/2026/18.09.2026 11/2026 P PARIDA GENERAL 31
WP (C) — Order Dtd. 9999-12- [WRIT
70010/20261(18.09.2026 24671/2026 S SAHOO GENERAL 31 BRANCH-3

N I C (Software Team)






